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23.05.2018

 COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE SUNIL GAUR      

AT 2.15 PM 

1. LPA 231/2016 PRIME MINISTERS'S NATIONAL JASMEET SINGH,GAYATRI ARYAN,
  & C.M.13063/2016 RELIEF FUND SRIVATS KAUSHAL,SANJEEV MAHAJAN

VS ASEEM TAKYAR 

 COURT NO.3     
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MS. JUSTICE DEEPA SHARMA   

AT 2.15 PM 

1. REV.PET.374/2016 INDU MUNSHI AND ORS.
   C.M.APPL.12086/2017 VS UOI AND ORS.
   IN LPA 286/2015

2. C.M.APPL.47017/2017 GOVT.OF NCT DELHI 
   IN LPA 620/2015 VS GOVT.SCHOOL TEACHERS ASSOCIATION (MIGRANTS) REGD.

AND ORS.

THROUGH: SH. RAMESH WANGNOO, ADVOCATE, IN REV. PET. 374/2016.
SH. RAKESH TIKU, SR. ADVOCATE WITH SH. B.L. WALI AND SH. GAURAV KOHLI,
ADVOCATES, FOR PETITIONERS, IN LPA 620/2015.
SH. SIDDHARTH LUTHRA, SR. ADVOCATE WITH SH. YEESHU JAIN, ASC AND 
MS. JYOTI TYAGI, ADVOCATES, FOR GNCTD.
SH. ARUN BHARDWAJ, ADVOCATE FOR UOI.
SH. KUMAR RAJESH SINGH AND MS. PUNAM SINGH, ADVOCATES, FOR EDMC, 
IN REV. PET. 374/2016
SH. RAJAN TYAGI, ASC WITH MS. REEMA KHURANA, ADVOCATE, FOR SDMC AND
MS. MUKTAMAY MANDAL, AD (EDN) IN REV. PET. 374/2016.

COURT NO.29  
HON'BLE MS. JUSTICE MUKTA GUPTA

1.CRL.A.1177/2016 MANOJ KUMAR MISHRA DAYAN KRISHNAN,HEMANT KUMAR,
VS CBI AAKASHI LODHA,NARENDER MANN,

MANOJ PANT 

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 PM 

1. CRL.REV.P.858/2017 CHARU CHAWLA AKHIL SIBAL,MANALI SINGHAL
VS R K ANAND AND ANR VINITA SASIDHARAN,JAHNVI MITRA

ADITI PATHAK,DEEPAK SINGH RAWAT
UDAY GUPTA,SHIVANT LAL
HIREN DASAN,M.K.TRIPATHI,
CHAND QURESHI,CHETAN ANAND,
VINOD CHAUHAN
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COURT NO.26
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2:15 P.M

1. FAO 358/2017 MAGMA HDI GENERAL INSURANCE VED VYAS TRIPATHI
   CM APPL. 31455/2017 CO. LTD. R.K. NAIN

VS. SHIV KUMAR @ SHIV SINGH & ANR.

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2:15 PM

1. RFA 119/2017 RAJ KAMAL MISRA NIDHESH GUPTA, RAUNAK SINGH
   & CM 4008/2017 VS ANIL KHANNA ARUN KHOSLA

2. RFA 224/2017 ROHIT RAJPAL & ANR RAJAN MUKHERJEE, S.BHOWMICK
VS ANKITA SURI & ORS RAJEEV KUMAR 

3. RFA 444/2015 & RAM RATI DEVI MITTHAN LAI
   CM 11985-86/2015 & VS RADHEY SHYAM PREMA, NAMAN SARASWAT
   CM 11405/2017 VEERA MEHRA

4. RFA 1006/2016 ARUN KUMAR SHARMA & ORS NEHA GARG, RITA RANA, 
   & CM 47222/2016 VS SANTOSH SHUKLA & ORS VISHWAS AHUJA

5. RFA 535/2011 & KUSHLYA MADAN & ANR MANJULA GANDHI, MEDHA TANDON
   CM 7422/2012 VS DELHI DEVELOPMENT AUTHORITY ADITYA KAPOOR,

NIKHIL GOEL, ANIRUDDHA DESHMUKH,
ASHUTOSH GHADE

6. RFA 597/2013 DELHI DEVELOPMENT AUTHORITY DHANESH RELAN, AKSHITA MANOCHA,
VS SH. RAM GOPAL SAHNI & ORS RAJESH YADAV, RUCHIRA ARORA,

DHANANJAY MEHLAWAT, ROHAN YADAV
 

HIGH COURT OF DELHI                            
22ND MAY,2018                            REGISTRAR(LISTING)
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COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

    AT 10.30 A.M.

13. CS(OS) 3049/2011          NEW DELHI TELEVISION LIMITED ARVIND NAYAR, SAROJANAND JHA,     
                              Vs. M.J AKBAR & ORS          BISWAJIT CHOUDHRY,

ARUN MONGA, DIVYA SHARMA
                             

14. CS(OS) 138/2017           SMT. SUMITRA DEVI            PANKAJ VIVEK,DEVESH SINGH,   
    I.A. 3752/2017            Vs. GOVT. OF NCT OF DELHI &  NEELAM KHOTIYA, MOJPAL SINGH, 
    I.A. 3753/2017            ORS                          SUMIT CHAUHAN 
    I.A. 5687/2017                                                                      
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